COURT-II
IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(Appellate Jurisdiction)

IA NO. 125 OF 2019 IN
APPEAL NO. 77 OF 2018 &
IA NO. 318 OF 2018

Dated : 30" April, 2019

Present: Hon’ble Mr. Justice N.K. Patil, Judicial Member
Hon’ble Mr. Ravindra Kumar Verma, Technical Member

In the matter of:

Maharashtra State Electricity Distribution Co. Ltd. ....Appellant(s)
Versus

Maharashtra Electricity Regulatory Commission & Ors. ....Respondent(s)

Counsel for the Appellant(s) : Mr. G. Umapathy

Ms. Krishna Singh
Ms. Saroj Bala

Counsel for the Respondent(s) : Mr. S. Venkatesh
Ms. Nishtha Kumar
Ms. Nikita Bansal for R-2

Mr. Akshat Jain
Mr. Vishrov Mukherjee
Mr. Yashaswi Kant for R-4

ORDER

At the request of the learned counsel, Mr. G. Umapathy, appearing for the
Appellant i.e. to comply with the Order dated 23.04.2019 of this Tribunal, list this
matter in the next week.

Liberty is reserved to the counsel for the Appellant and the Respondents
to move their application requesting to list the matter before the appropriate
Bench of this Tribunal.

(Ravindra Kumar Verma) (Justice N.K. Patil)
Technical Member Judicial Member
vt/kt
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